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JOINT COMMITTEE REPORT BASED ON THE DIRECTIONS OF HON’BLE 

NATIONAL GREEN TRIBUNAL, PRINCIPAL BENCH, NEW DELHI VIDE ORDER 

DATED 17.12.2021 IN THE O.A. NO. 361/2021 IN THE MATTER OF SRI 

RAGHU RAMAKRISHNA RAJU KANUMURU (M.P.) VS STATE OF ANDHRA 

PRDESH HELD ON 10.02.2022 AT VISAKHAPATNAM. 

1. Background: 

The Hon’ble National Green Tribunal, Principal Bench, New Delhi issued directions on 

17.12.2021 in O.A. NO. 361/2021 in the matter of Sri Raghu Ramakrishna Raju 

Kanumuru (M.P.) Vs State of Andhra Pradesh. Details of orders are furnished below: 

Order dated 17.12.2021 in O.A.N0.361/2021: 

“Grievance in this application is against violation of environmental norms in the course 

of construction work over the Rushikonda Hill near Visakhapatnam, in violation of 

Master Plan notified by the Urban Development Department under the AP Urban 

Development Areas (Development) Act of 1975. The area is environmentally sensitive 

and under Public Trust Doctrine, the State needs to protect the same as per 

constitutional mandate by taking suitable measures. 

Having regard to the allegations of serious nature affecting the Rushikonda Hill, we find 

it necessary to verify the factual position by appointing an independent four-member 

Committee of CPCB, State PCB, SEIAA, Andhra Pradesh and District Magistrate, 

Visakhapatnam. SEIAA, A.P. will be the nodal agency for coordination and compliance. 

The Committee may meet within two weeks, undertake site visit, interact with the 

stakeholders and take remedial action, following due process of law. A factual and 

action taken report be furnished to this Tribunal in the matter within two months by e- 

mail at judicial-ngt@gov.in preferably in the form of searchable PDF/OCR Support PDF 

and not in the form of Image PDF. List for further consideration on 08.03.2022.” 

As per the above directions of Hon’ble NGT, the following four Member Joint Committee 

visited the site of construction work of Tourism Project by APTDC in Sy.No.19 over the 

Rushikonda Hill, Visakhapatnam on 10.02.2022; 

1. Sri. M. Venugopal Reddy, IAS, Joint Collector (RB & R), Visakhapatnam. 

2. R. Rajkumar, Scientist D, Central Pollution Control Board, Regional Directorate, 

Chennai. 

3. Sri M. Pramodkumar Reddy, Environmental Engineer, Regional office, APPCB, 

Visakhapatnam 

4. Dr. T. Bairagi Reddy, Member, SEIAA, Andhra Pradesh. 

 
2. Joint Inspection conducted on 10.02.2022: 

The aforesaid joint inspection team visited the site on 10.02.2022 and interacted with 

APTDC and other stakeholder departments to present project details inter alia including 

the statutory requirements obtained and compliance status. 
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During interaction, the following points are raised: 

a) The differentiation in designating the land use in Master Plan-2021 & Master 

Plan-2041 for Sy.No.19 of Rushikonda Village, GVMC limits of Visakhapatnam 

District from hill & forest use to mixed use –III and asked for clarification. 

b) Applicability of Reserved Forest Blocks. 

c) Possession status of land whether in favour of APTDC. 

d) Clearance /NOC applicability to commence the project 

 

 
3. About the project: 

GoAP has allotted   land of an extent 69.65 acres in   Sy.No.19/1   (2.88   Ac.), 

19/4 (51.77 ac.) & 19/3 (15.00 Ac.) in favour of Tourism department vide 

Rc.No.101/84, dt.09.05.1987 & Rc.No.101/84, dt.03.05.1986. Later APTDC 

constructed Haritha Resorts & VIHAR with built-up area of 4439 Sq.m in Sy.No.19/3 in 

the year 2006 

Since the resort/block became old, AP tourism department decided to demolish the 

existing blocks and planned to construct new rooms to develop Tourism project in place 

of APTDC Haritha Resorts. The old resorts/blocks having built up area of 4439 Sq.m. 

was found demolished. The details are as follows; 

Existing resorts (presently demolished): 
 

S.No. Block Name Facilities 
Ground 

Floor 
First Floor 

Total Built-up 

Area 

1. Old Block- 34 

Rooms 

Standard Rooms-12, 

AC deluxe Rooms-20 

& Suit Rooms-2 

 
730.35 

 
730.35 

 
1460.7 

2. Restaurant 

Block 

Restaurant opening 

seating Kitchen & 

store , ladies and 

Gents Toilets 

 
 
--- 

 
 
290.79 

 
 
290.79 

3. Conference Hall 

Block 

Conference Hall, 

Lobby, Souvenir 

Shop, Ladies and 

Gents Toilets 

 
 
387.45 

 
 
538.6 

 
 
926.05 

4. New Block-24 

Rooms 

Ac Executive Rooms, 

AC Luxury Rooms, 

Presidential Suite, 

Public Utilities 

 
 
1002.62 

 
 
758.63 

 
 
1761.25 

 Total Built – up area 4438.72 or 

4439 Sq.m. 
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The new proposed resort in the said Sy.No. 19 of Yendada (V), Rushikonda, 

Visakhapatnam is planned to be constructed on a land admeasuring 9.88 acres of site 

area and 07 blocks, with a total built up area of 19967.97 Sq.m. and GoAP intends to 

complete by the end of 2022. 

The Rushikonda Tourism Project is proposed to be taken up with a project cost of 

Rs.240 Cr. in two stages: 

- Stage-I: Site preparation & Road connectivity works with a project cost of 

Rs.92 Cr. 

- Stage-II: Construction of Buildings with a project cost of Rs.148.0 Cr. 

 
 

Proposed Resort in place of existing (demolished) Resorts: 
 

S.No Block Name Facilities Stilt 
Ground 

Floor 

First 

Floor 

Total Built- 

up Area 

1. Vijayanagar 

Block 

Presidential Suit, 

Suit Rooms, 

Banquet Hall 

 
-- 

 
3633.98 

 
2194.65 

 
5828.64 

2. Kalinganagar 

Block 

Banquet Hall, Suit 

Rooms, Deluxe 

Suit Rooms, 

 
-- 

 
2986.48 

 
2766.99 

 
5753.47 
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  Presidential Suit 

Rooms 

    

3. Chola Block Conference Hall  

-- 
1307.70 1482.175  

2789.87 

4. Pallava Block Suite Rooms, 

Conference Hall 
-- 

1274.69 
1081.08 2322.29 

5. Gajapathi 

Block 

Recreational 

Lounge, Business 

Centre 

 
391.58 

549.01  
494.01 

 
1434.42 

6. Vengi Block Private Suit 

Rooms 
-- 

389.12 
-- 389.12 

7. Eastern 

Ganga Block 

Restaurant-225 

pax,  Lounge 

Kitchen- 1 No, 

Toilets- 4 Nos, 

Parking-30 Nos 

 
 

-- 

 

821.30 

 
 

628.97 

 
 

1450.27 

  Total Built – up area 19967.97 

   19968 

Sq.m 

Present status of the project: 

At present, the Tourism project is in Stage-I i.e., Site preparation & Road connectivity 

works are going in an area of 9.88 Acres only in revenue Sy.No.19 on the hill area of 

Rushikonda, Yendada (V), Rushikonda, Visakhapatnam and construction of buildings is 

yet to be initiated 

Clarifications from stakeholder departments: 

a) Officials of VMRDA clarified that 

I. As per Old Master Plan-2021, the land use for Sy.No.19 of Rushikonda Village, 

GVMC limits of Visakhapatnam District is Hill & Forest (G.O.Ms.No.345 MA & UD 

Department, Dt.30-06-2006). 

II. As per New Master Plan-2041, the land use for Sy.No.19 of Rushikonda Village, 

GVMC limits of Visakhapatnam District is Hill & Forest ( GO.Ms.No.136, MA & UD 

Department, Dt.08-11-2021) is changed and revised for mixed use –III (wherein, 

Residential, Retail Commercial, Education, Health Care, Hospitality, Public 

Utilities/Amenities, Offices & Transport are permissible activities). 

The New Master Plan-2041 is approved and notified after duly following the 

following procedure as per the provisions under AP MR & UDA Act,2016. 

 As per Section 11 (6) Chapter IV of AP MR & UDA Act, The Authority shall 

review and revise the Perspective Plan (PP), Master Plan (MP) and 

Infrastructure Development Plan (IDP) and other statutory plans either at 
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the end of the time period of the Plan or at fixed intervals as decided by 

the Authority, or as directed by the Government. 

 In the present case, the Master Plan – 2021 was sanctioned with horizon 

year of 2021. The process for review and revise the Master Plan has been 

initiated in the year 2016 by appointing a consultant, so as to complete 

the entire process before expiry of the Master Plan - 2021. 

 VMRDA is spread over in two Districts i.e., Vizianagaram and 

Visakhapatnam in Andhra Pradesh covering 35 Mandals (Vizianagaram 16 

Mandals & Visakhapatnam 19 Mandals), 895 Villages (Vizianagaram 521 

Villages & Visakhapatnam 374 Villages) and 4 Urban Local Bodies i.e., 

Greater Visakhapatnam Municipal Corporation, Vizianagaram Municipal 

Corporation, Yelamanchili Municipality, Nellimarla Nagar Panchayat. Total 

population of the VMRDA area as per 2011 census is 40.7 lakhs. The 

Master Plan aims at sustainable development, evolving development 

vision, and a road map for balanced growth of region by regulating future 

spatial development for horizon year of 2041. 

 The Draft notification for Perspective Plan – 2051 and Master Plan – 2041 

was issued by the Metropolitan Commissioner, VMRDA on behalf of the 

Authority on 16.06.2021, as per Sub-Section (1) of Section 12 of APMR 

&UDA Act 2016 and notification procedure prescribed in Section 2 (31) (a) 

of Chapter-I of the same act, duly calling objections/suggestions from any 

person or body within 30 days from the notification. 

 The draft Master Plan was published in the District Gazettes of both 

Visakhapatnam, Vizianagaram and both the District Collectorates, all 

Tahsildar Offices, all ULBs and all Gram Panchayaths in the jurisdiction of 

the VMRDA. The time limit extended from 15.07.2021 to 31.07.2021, 

07.08.2021 and further extended up to 23.08.2021 for receiving the 

objection and suggestions. 

 In response to the above notification, a total number of 17,460 objections 

and suggestions were received on the draft Master Plan from the general 

public including the Urban Local Bodies (ULBs), Rural Local Bodies (RLBs), 

line departments such as Irrigation, Railways, Forest, Revenue, APIIC, 

Port Trust, Mines, Defense etc., up to 23.08.2021 on different categories 

such as proposed Master Plan roads, land uses etc. Out of which, no 

complaint was received against the land use proposed for the 

subject under reference. 

 Further it is also submitted that the Hon’ble Member of Parliament, did not 

submitted any objection on the subject matter before 23-08-2021, which 
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is the last date for receipt of objections/suggestions on the draft Master 

Plan notification issued on 16.06.2021. 

 Further, the Government have constituted a Technical Expert Committee 

(TEC) to review and make suggestions on objections/suggestions received 

from the public upon the Draft Perspective Plan - 2051 and Draft Master 

Plan-2041 of VMRDA. Accordingly, as per the suggestion of the Technical 

Committee, all the 17460 objections have been addressed out of which 

82% of objections considered positively. 

 As per the Technical Committee review and suggestions, the hills of 

reserved forest blocks have been designated with the land use under 

green category to conserve the same. Further, it is submitted that an 

extent of 360 Sq.kms of area from Kailasagiri to proposed Bhogapuram 

Greenfield Airport (Bhogapuram Airport& Influence Area-BAIA) has been 

identified to develop with form based planning, as the said area is 

expected to be developed with rapid growth. 

 As part of Form based planning, the land uses categorized in BAIA as 

Mixed Land Use-I, II, III & IV. All hills other than reserved forest blocks in 

BAIA area have been designated as Mixed –III, wherein, Residential, 

Retail Commercial, Education, Health Care, Hospitality, Public 

Utilities/Amenities, Offices & Transport are permissible activities. 

 The hills other than reserved forest blocks situated in rest of the VMRDA 

(excluding BAIA) limits have been designated as brown zone, in which 

limited activities are permissible such as IT hub, Tourism Projects, 

Recreational except in Eco-sensitive &Heritage zone. Special projects 

sanctioned by the Govt. shall also be permitted in this zone (brown zone). 

 Subsequently, after addressing all the objections/suggestions, the draft 

Master Plan proposals have been submitted to the Government along with 

all required documents and plans on 25-10-2021 and after careful 

examination of the matter, the Government has approved the Master Plan 

– 2041 vide G.O.Ms.No.136 MA & UD Department, Dt.8-11-2021 duly 

exercising the powers conferred by Section 13 of the Andhra Pradesh 

Metropolitan Region and Urban Development Authorities Act, 2016 (Act 5 

of 2016). 

 Further, it is to inform that since, the New Master Plan for the horizon 

year – 2041 comes into force with effect from 08-11-2021, the earlier 

Master Plan – 2021 issued vide G.O.Ms.No.345 MA & UD Department, 

Dt.30-06-2006 was superseded. 
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 The copy of notification G.O.Ms.No.136, Municipal Administration & Urban 

Development (M) Department, 08th November, 2021 is enclosed as 

Annexure 1. 

 

 
 
 

b) Department of Forests clarified that the above subject land not falls under 

Forest Reserved Blocks. Moreover, forest department has surveyed and issued 

valuation letter for the existing trees in the project site. The copy of the value 

assessment letter issued by Forest Department is enclosed as Annexure 2. 

c) Officials of APTDC informed that earlier GoAP has allotted land of an extent 

69.65 acres in Sy.No.19/1 (2.88 Ac.), 19/4 (51.77 ac.) & 19/3 (15.00 Ac.) in 

favour of Tourism department vide Rc.No.101/84, dt.09.05.1987 & 

Rc.No.101/84, dt.03.05.1986. Later APTDC constructed Haritha Resorts & VIHAR 

with built-up area of 4439 Sq.m in Sy.no.19/3 in the year 2006. The copy is enclosed as 

Annexure 3. 
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Now the proposal is to develop Tourism project in place of APTDC Haritha 

Resorts on a land admeasuring 9.88 acres of site area and 07 blocks, with a total 

built up area of 19967.97 Sq.m. 

d) CRZ clearance The project site area falls under CRZ-II as per the mapping 

done by IRS, Anna University. APTDC has submitted proposal to APCZMA seeking 

CZR clearance under the provisions of CRZ Notification, 2011 for Development of 

Tourism project APCZMA communicated the recommendations of No Objection to 

MoEF & CC on 22.03.2021 for grant of CRZ Clearance to APTDC for Development 

of Tourism Project. MoEF&CC has issued CRZ clearance to APTDC on 19.05.2021 

for Development of Tourism Project in two stages at Sy.No.19 of Yendada 

Village, Rushikonda, Visakhapatnam. The copy is enclosed as Annexure 4. 

e) APPCB has issued NOC dt.17.06.2021 for applying for CRZ Clearance to develop 

Tourism Project in Sy.No.19 of Yendada Village, Rushikonda, Visakhapatnam and 

condition is stipulated in NOC that the APTDC shall apply for CFE for project 

along with copies of CRZ clearance, before starting construction of project. The 

copy is enclosed as Annexure 5. 

4. Conclusion: 

In view of the above observations & document submitted by the respective department, 

the joint committee made following conclusion; 

 Rushikonda Hill S.No. 19 land total extent of 69.65 Acres was allotted to APTDC 

by the Government of A.P for development of tourism & construction of Beach 

Resort namely Haritha Resorts. So, the G.O.Ms.No.345 MA & UD Department, 

Dt.30-06-2006 mentioned in the application found not applicable to carry out the 

construction of Resorts. The proposed project is being executed within the 

allotted area of APTDC. 

 As informed by VMRDA, The Draft notification for Perspective Plan – 2051 and 

Master Plan – 2041 was issued by the Metropolitan Commissioner, VMRDA on 

behalf of the Authority on 16.06.2021, duly calling objections/suggestions from 

any person or body. Further, the Government addressed the 

objections/suggestions received from the public upon the Draft by constituting a 

Technical Expert Committee (TEC). The New Master Plan for the horizon year – 

2041 comes into force with effect from 08-11-2021, the earlier Master Plan – 

2021 issued vide G.O.Ms.No.345 MA & UD Department, Dt.30-06-2006 was 

superseded. As per new notified master plan, Rushikonda Hill was categorised as 

mixed zone. VMRDA informed that no objection was received against the draft 

notification against the subjected area. 
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Photographs of committee visit & present work area 
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Item No. 07 (Court No. 1) 
 

BEFORE THE NATIONAL GREEN TRIBUNAL 
PRINCIPAL BENCH, NEW DELHI 

 

(By Video Conferencing) 

Original Application No. 361/2021 

Raghu Ramakrishna Raju Kanumuru (M.P.) Applicant 

 

Versus 
 

State of Andhra Pradesh Respondent 

 

Date of hearing: 17.12.2021 

 

CORAM: HON’BLE MR. JUSTICE ADARSH KUMAR GOEL, CHAIRPERSON 
HON’BLE MR. JUSTICE SUDHIR AGARWAL, JUDICIAL MEMBER 
HON’BLE DR. NAGIN NANDA, EXPERT MEMBER 

 
 

Application is registered based on a complaint received by post 
 
 

ORDER 

 

1. Grievance in this application is against violation of environmental 

norms in the course of construction work over the Rushikonda Hill near 

Visakhapatnam, in violation of Master Plan notified by the Urban 

Development Department under the AP Urban Development Areas 

(Development) Act of 1975. The area is  environmentally  sensitive  and 

under Public Trust Doctrine, the State needs to protect the same as per 

constitutional mandate by taking suitable measures. 

 
2. Having regard to the allegations of serious nature affecting the 

Rushikonda Hill, we find it necessary to verify the factual position by 

appointing an independent four-member Committee of CPCB, State PCB, 

SEIAA, Andhra Pradesh and District Magistrate, Visakhapatnam. SEIAA, 
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A.P. will be the nodal agency for coordination and compliance. The 

Committee may meet within two weeks, undertake site visit, interact with 

the stakeholders and take remedial action, following due process of law. 

A factual and action taken report be furnished to this Tribunal in the 

matter within two months by e-mail at judicial-ngt@gov.in preferably in 

the form of searchable PDF/OCR Support PDF and not in the form of 

Image PDF. 

 
List for further consideration on 08.03.2022. 

 

A copy of this order be forwarded to CPCB, State PCB, SEIAA, 

Andhra Pradesh and District Magistrate, Visakhapatnam by e-mail for 

compliance. 

 
 

Adarsh Kumar Goel, CP 

 
 

Sudhir Agarwal, JM 

 
 

Dr. Nagin Nanda, EM 
 

December 17, 2021 
Original Application No. 361/2021 
DV 
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GOVERNMENT OF ANDHRA PRADESH
ABSTRACT

Visakhapatnam Urban Development Authority, Visakhapatnam – Extensive Modifications to the Master
Plan of Visakhapatnam Urban Development Authority Metropolitan Region and Zonal Developmental of
Visakhapatnam Town, Gajuwaka  Town, Anakapalli Town, Vizinagaram Town and Bheemilipatnam
Town – Orders – Issued.

MUNICIPAL ADMINISTRATION AND URBAN DEVELOPMENT (H2) DEPARTMENT

G.O.Ms.No.345. Dated 30-6-2006, Read the
following:-

1. G.O.Ms.No.274 MA Dt:23-05-1989, G.O.Ms.No.345 M.A. dated 10-06-1986,
G.O.Ms.No.535 MA Dt:10-10-1988, G.O.Ms.No.400 MA Dt:18-7-1989, G.O.Ms.No.268
MA Dt:25-5-1995.

2. From the Vice-Chairman, Visakhapatnam Urban Development Authority Letter
Rc.No.280/98/APO(Master Plan ), Dt:27-11-2004.

3.         G.O.Ms.No.168 MA&UD (H2) Department, Dt:10-04-06.
4.         Extraordinary issue of Andhra Pradesh Gazette No.195, Dt:13-04-06.
5. Proposals from the Vice-Chairman, VUDA, Visakhapatnam letter Dt:17-03-06,

18-3-06, 19-03-06, 18-04-2006, 24-04-06, 25-04-06, 01-05-06, 25-05-06 & 30-5-06
6. Objections/suggestions from the Fisherman‟s Youth Welfare Association, General Secretary,

AITUC, Sainagar Welfare Association, President & Secretary, Gambheeram Panchayati, and
S.Appa Rao, MPTC & Others.

7.         Objections/Suggestions from individuals and public representatives.
.

-- 0O0 --

The appended notification shall be published in the Extraordinary issue of the Andhra
Pradesh Gazette, dated 30-06-2006.

2.         The Commissioner of Printing, Stationery and Stores Purchase, Hyderabad is requested to supply
100 copies to the Government.

(BY ORDER AND IN THE NAME OF THE GOVERNOR OF ANDHRA PRADESH)
S.P.SINGH,

Secretary to Government.

To
The Commissioner of Printing, Hyderabad
The Vice-Chairman, Visakhapatnam Urban Development Authority, Visakhapatnam

(with a direction to incormporate the changes indicated in the annexure in the Master
Plan & ZDPs and communicate the same to the local bodies and to the
Government for information and record )

The Commissioner, Visakhapatnam Municipal Corporation, Visakhapatnam. The
Commissioner, Vizianagaram Municipality, Vizianagaram.
The Commissioner, Anakapalli Municipality/Bheemunipatnam Municipality.
The Special Officer and Competent Authority, Urban Land Ceiling Visakhapatnam. The District
Collector, Visakhapatnam District, Visakhapatnam.
The District Colelctor, Vizinagaram District, Vizianagar.

Copy to: The P.S. to Special Secretary to Hon‟ble Chief Minister.
The P.S. to Minister for Municipal Administraction and Urban Development. Sf/Sc

// Forwarded By Order //
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A P P E N D I X

N O T I F I C A T I O N

Whereas, the Master Plan for Visakhapatnam Urban Developmetn Authority Metropolitan Region,
which covers an area of 1720 Square Kilometers consisting of town and surrounding 279 villages was
approved by the Government in G.O.Ms.No.274 MA Dt:.23-5-
1989. Whereas, the Zonal Development Plan for   Gajuwaka town was approved in
G.O.Ms.No.345 MA Dt:10-6-1986, the Zonal Development Plan for Anakapalle town was approved vide
G.O.Ms.No.535 MA Dt:10-10-1988, the Zonal Development Plan for Vizianagaram was approved vide
G.O.Ms.No.400   MA Dt:18-7-1989, and the Zonal Development Plan for Bheemunipatnam was
approved vide G.O.Ms.No.268 MA Dt:25-5-1995.

2.         And whereas, Government after reviewing the above Master Plan and Zonal
Development Plans felt that the said plans need overall modifications in the form of Revised Master Plan
for entire Visakhapatnam Metropolitan Region. Therefore after careful examination of the matter
Government have proposed to make extensive modifications to the Master Plan of Visakhapatnam
Metropolitan Region and Zonal Development Plans of Visakhapatnam town, Gajuwaka town, Anakapalli
town, Bheemunipatnam town and Vizianagaram town in the form of overall modifications to the plans as
provided under section 12(2)  A.P. Urban Areas Development Act 1975.

3.         And whereas, in exercise of the powers conferred under section 12(2) of Andhra Pradesh Urban
Areas (Development) Act, 1975 read with rule 13(A) of Urban Development Authority (Hyderabad) Rules,
1977 Government have proposed extensive modifications to the Master Plan of Visakhapatnam
Metropolitan Region and Zonal Development Plans of Visakhapatnam town, Gajuwaka town, Anakapalli
town, Bheemunipatnam town and Vizianagaram town as shown in the maps and text which are available
in the office of Visakhapatnam Urban Development Authority, Visakhapatnam, and subject to certain
modifications.

4.         And whereas, as required by sub-section (3) of section 12 of Andhra Pradesh Urban Areas
(Development) Act, 1975, a draft notification was issued vide G.O.Ms.No.163 MA&UD (H2) Department
Dt:10-4-06 inviting objections and suggestions with regard to the proposed modification giving  fifteen
days time and the said notification was published in the Extraordinary issue of Andhra Pradesh
Gazette No.195, Dt:13-4-06 as required by subsection (3) of the section 12 of the Andhra Pradesh Urban
(Areas) Development, 1975.

5.         And whereas after issue of above draft notification, certain objections and suggestions have been
received by the Government with regard to the proposed modifications and after considering the objections
and suggestions Government have decided to modify the Master Plan of Visakhapatnam Metropolitan
Region and Zonal Development Plans of Visakhapatnam town, Gajuwaka town, Anakapalli town,
Bheemunipatnam town and Vizianagaram town as shown in the text and maps referred above and subject to
certain changes.

6.         Now, therefore, in exercise of the powers conferred by sub-section (2) of section 12 of the
Andhra Pradesh Urban Areas (Development) Act, 1975 (Act-1 of 1975), the Government hereby modify the
Master Plan of Visakhapatnam Metropolitan Region and Zonal Development Plans of Visakhapatnam
town, Gajuwaka town, Anakapalli town, Bheemunipatnam town and Vizianagaram town as shown in the
maps and text which are available in the office of Visakhapatnam  Urban Development Authority,
Visakhapatnam, subject to certain additional modifications as indicated in the Annexure-I appended to
this notification and the approved land use Zoning Regulations and Development control Regulations are
appended to this notification as Annexure-II and these shall come into effect from the date of its
publication in the AP Extraordinary Gazette.
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List of Villages covered by the Master Plan for VMR
A) Villages in Development area

S.Nos. Census Location
No. 1981

Name of the village Name of the Mandal Name of the District

1. 37 Gopalapatnam Visakhapatnam Visakhapatnam
1A 57 Pullambhatlapalem Visakhapatnam Visakhapatnam
2 21 Adivivaram Visakhapatnam Visakhapatnam
3. 22 Mudasarlova Visakhapatnam Visakhapatnam
4. 32 Pedagadila Visakhapatnam Visakhapatnam
5. 30 Santhapalem Visakhapatnam Visakhapatnam
6. 31 Chinagadila Visakhapatnam Visakhapatnam
7. 23 Bakkannapalem Visakhapatnam Visakhapatnam
8. 25 Kommadi Visakhapatnam Visakhapatnam
9. 26 Paradesipalem Visakhapatnam Visakhapatnam
10. 27 Madhurawada Visakhapatnam Visakhapatnam
11. 28 Rushikonda Visakhapatnam Visakhapatnam
12. 24 Pothinamallayyapalem Visakhapatnam Visakhapatnam
13. 25 Yendada Visakhapatnam Visakhapatnam
14. Visakhapatnam Town Visakhapatnam Visakhapatnam
15. 65 Yarada Gajuwaka Visakhapatnam
16. 56 Venkatapatirajupeta Gajuwaka Visakhapatnam
17. 59 Mindi Gajuwaka Visakhapatnam
18. 58 Akkireddipalem Gajuwaka Visakhapatnam
19. 55 Tungalam Gajuwaka Visakhapatnam
20. 54 Natayyapalem Gajuwaka Visakhapatnam
21. 52 Jaggarajupeta Gajuwaka Visakhapatnam
22. 72 Kurmannapalem Gajuwaka Visakhapatnam
23. 53 Fakirtekya Gajuwaka Visakhapatnam
24. 71 Vadlapudi Gajuwaka Visakhapatnam
25. 69 Chinagantyada Gajuwaka Visakhapatnam
26. 70 Tokada Gajuwaka Visakhapatnam
27. 73 Kondayyavalasa Gajuwaka Visakhapatnam
28. 74 Kanithi Gajuwaka Visakhapatnam
29. 68 Gajuwaka Gajuwaka Visakhapatnam
30. 59 Aganampudi Gajuwaka Visakhapatnam
31. 56 Talarivanipalem Gajuwaka Visakhapatnam
32. 57 Duvvada Gajuwaka Visakhapatnam
33. 58 Sanivada Gajuwaka Visakhapatnam
34. Gajuwaka Town Gajuwaka Visakhapatnam
35. 77 Kurada Pedagantyda Visakhapatnam
36. 78 Nadupuru Pedagantyda Visakhapatnam
37. 79 Siddeswaram Pedagantyda Visakhapatnam
38. 80 Appikonda Pedagantyda Visakhapatnam
39. 81 Devada Pedagantyda Visakhapatnam
40. 76 Nellimukku Pedagantyda Visakhapatnam
41. 75 Pedagantyda Pedagantyda Visakhapatnam
42. 48 Venkatapuram Pendurthi Visakhapatnam
43. 49 Porlupalem Pendurthi Visakhapatnam
44. 20 Vepagunta Pendurthi Visakhapatnam
45. 14 Pedagadi Pendurthi Visakhapatnam
46. 51 Narava Pendurthi Visakhapatnam
47. Chintala Agraharam Pendurthi Visakhapatnam
48. 50 Jerripothulapalem Pendurthi Visakhapatnam
49. 15 Chintagatla Pendurthi Visakhapatnam
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S.Nos. Census Location
No. 1981
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50. 12 Rampuram Pendurti Visakhapatnam
51. 13 Pinagadi Pendurti Visakhapatnam
52. 5 Pendurti Pendurti Visakhapatnam
53. 4 Gorapalli Pendurti Visakhapatnam
54. 3 Saripalli Pendurti Visakhapatnam
55. 1 Mudapaka Pendurti Visakhapatnam
56. 2 Gurrampalem Pendurti Visakhapatnam
57. 6 Rajayyapeta Pendurti Visakhapatnam
58. 7 Juttada Pendurti Visakhapatnam
59. 10 Pulagalipalem Pendurti Visakhapatnam
60. 8 Olimeraka Pendurti Visakhapatnam
61. 9 Sowbagyarayapuram Pendurti Visakhapatnam
62. 11 Chinamushidivada Pendurti Visakhapatnam
63. 19 Purushothapuram Pendurti Visakhapatnam
64. 18 Krishnarayapuram Pendurti Visakhapatnam
65. 16 Cheemalapalli Pendurti Visakhapatnam
66. 17 Lakshmipuram Pendurti Visakhapatnam
67. 55 Marripalem Paravada Visakhapatnam
68. 67 Pedamadaka Paravada Visakhapatnam
69. 66 Pinamadaka Paravada Visakhapatnam
70. 60 Donkada Paravada Visakhapatnam
71. 65 Jagannadhapuram Paravada Visakhapatnam
72. 68 Desapatrunipalem Paravada Visakhapatnam
73. 49 Pedamushidivada Paravada Visakhapatnam
74. 53 Mantripalem Paravada Visakhapatnam
75. 54 Kannuru Paravada Visakhapatnam
76. 61 Lankelapalem Paravada Visakhapatnam
77. 62 Tadi Paravada Visakhapatnam
78. 64 Lemarti Agraharam Paravada Visakhapatnam
79. 69 Pentasimabonangi Paravada Visakhapatnam
80. 71 Idulapakabonangi Paravada Visakhapatnam
81. 70 Payakaraobonangi Paravada Visakhapatnam
82. 63 Ponnuru Agraharam Paravada Visakhapatnam
83. 73 Thanam Paravada Visakhapatnam
84. 74 Bharanikam Paravada Visakhapatnam
85. 72 Paravada Paravada Visakhapatnam
86. 47 Ravada Paravada Visakhapatnam
87. 48 Swayambhuvaram Paravada Visakhapatnam
88. 49 Kalapaka Paravada Visakhapatnam
89. 50 Cheepurappli (West) Paravada Visakhapatnam
90. 51 Cheepurapalli (East) Paravada Visakhapatnam
91. 1 Ellappi Sabbavaram Visakhapatnam
92. 2 Ayyannapalem Sabbavaram Visakhapatnam
93. 3 Boduvalasa Sabbavaram Visakhapatnam
94. 4 Mogalipuram Sabbavaram Visakhapatnam
95. 5 Gullipalli Sabbavaram Visakhapatnam
96. 6 Antakapalli Sabbavaram Visakhapatnam
97. 19 Takkalipalem Sabbavaram Visakhapatnam
98. 20 Gotivada Sabbavaram Visakhapatnam
99. 21 Sabbavaram Sabbavaram Visakhapatnam
100. 22 Sabbavaram Agraharam Sabbavaram Visakhapatnam
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101. 23 Amruthapuram Sabbavaram Visakhapatnam
102. 24 Chitagatla Agraharam Sabbavaram Visakhapatnam
103. 25 Gollalapalem Sabbavaram Visakhapatnam
104. 26 Iruvada Sabbavaram Visakhapatnam
105. 27 Asakapalli Sabbavaram Visakhapatnam
106. 28 Galibhimavaram Sabbavaram Visakhapatnam
107. 29 Lagisettipalem Sabbavaram Visakhapatnam
108. 41 Erukunayudupalem Sabbavaram Visakhapatnam
109. 42 Paidivada Agraharam Sabbavaram Visakhapatnam
110. 43 Paidivada Sabbavaram Visakhapatnam
111. 44 Vippaka Agraharam Sabbavaram Visakhapatnam
112. 17 Nallaregulapalem Sabbavaram Visakhapatnam
113. 31 Narapadu Sabbavaram Visakhapatnam
114. 30 Dongalamarri Sabbavaram Visakhapatnam

Seetharamapuram Sabbavaram Visakhapatnam
115. 32 Batazangalapalem Sabbavaram Visakhapatnam
116. 45 Naginarapadu Sabbavaram Visakhapatnam
117. 46 Ajjanagiri Sabbavaram Visakhapatnam
118. 47 Vedulanarava Sabbavaram Visakhapatnam
119. 48 Gangavaram Sabbavaram Visakhapatnam
120. 42 Sirasapalli Mungapaka Visakhapatnam
121. 41 Nagulapalli Mungapaka Visakhapatnam
122. 38 Thotada Mungapaka Visakhapatnam
123. 39 Vompolu Mungapaka Visakhapatnam
124. 37 Jaggayyapeta Agraharam Mungapaka Visakhapatnam
125. 31 Vummalada Mungapaka Visakhapatnam
126. 40 Arabupalem Mungapaka Visakhapatnam
127. 58 Munagapaka Mungapaka Visakhapatnam
128. 44 Patipalli Mungapaka Visakhapatnam
129. 80 Ramabhadrapuram Mungapaka Visakhapatnam

alias Rajpeta Agraharam Mungapaka Visakhapatnam
130. 43 Venkatapuram Atchyutapuram Visakhapatnam
131. 53 Ravipalem Agraharam Atchyutapuram Visakhapatnam
132. 52 Dosuru Atchyutapuram Visakhapatnam
133. 23 Gangamambapuram Atchyutapuram Visakhapatnam
134. 25 Nadimpalli Atchyutapuram Visakhapatnam
135 24 Nunaparthi Atchyutapuram Visakhapatnam
136. 32 Tantadi Atchyutapuram Visakhapatnam
137. 33 Chippada Atchyutapuram Visakhapatnam
138. 31 Jogannapalem Atchyutapuram Visakhapatnam
139. 16 Kondupalem Anakapalli Visakhapatnam
140. 34 Makavaram Anakapalli Visakhapatnam
141. 33 Chintanipula Agraharam Anakapalli Visakhapatnam
142. 37 Sankaram Anakapalli Visakhapatnam
143. 36 Rebaka Anakapalli Visakhapatnam
144. 35 Marturu Anakapalli Visakhapatnam
145. 40 Koduru Anakapalli Visakhapatnam
146. 52 Maredipudi Agraharam Anakapalli Visakhapatnam
147. 51 Maredipudi Anakapalli Visakhapatnam
148. 50 Gopalapuram Anakapalli Visakhapatnam
149. 39 Golagam Anakapalli Visakhapatnam
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150. 38 Bhatlapudi Anakapalli Visakhapatnam
151. 6 Bavuluvada Anakapalli Visakhapatnam
152. 7 Thummapala Anakapalli Visakhapatnam
153. 34 Rajupalem Anakapalli Visakhapatnam
154. 33 Koppaka Anakapalli Visakhapatnam
155. 38 Valluru Anakapalli Visakhapatnam
156. 30 Pisinikada Anakapalli Visakhapatnam
157. Anakapalli Town Anakapalli Visakhapatnam
158. 62 Gorinta Anandapuram Visakhapatnam
159. 63 Ramavaram Anandapuram Visakhapatnam
160. 68 Kanamam Anandapuram Visakhapatnam
161. 67 Gangasani Agraharam Anandapuram Visakhapatnam
162. 61 Bheemannadorapalem Anandapuram Visakhapatnam
163. 64 Gandigundam Anandapuram Visakhapatnam
164. 60 Kolavanipalem Anandapuram Visakhapatnam
165. 36 Tangudibilli Anandapuram Visakhapatnam
166. 65 Dabbanda Anandapuram Visakhapatnam
167. 65 Mamidilova Anandapuram Visakhapatnam
168. 69 Narayanagajapathirajupeta Anandapuram Visakhapatnam
169. 70 Sontyam Anandapuram Visakhapatnam
170. 71 Gudilova Anandapuram Visakhapatnam
171. 56 Chandaka Anandapuram Visakhapatnam
172. 40 Jagannadhapuram Anandapuram Visakhapatnam
173. 57 Pandalapaka Anandapuram Visakhapatnam
174. 58 Tarluvada Anandapuram Visakhapatnam
175. 38 Bakurupalem Anandapuram Visakhapatnam
176. 37 Mutcharla Anandapuram Visakhapatnam
177. 59 Gidijala Anandapuram Visakhapatnam
178. 41 Gottipalli Anandapuram Visakhapatnam
179. 73 Gambhiram Anandapuram Visakhapatnam
180. 72 Palavalasa Anandapuram Visakhapatnam
181. 74 Vemulavalasa Anandapuram Visakhapatnam
182. 55 Anandapuram Anandapuram Visakhapatnam
183. 54 Vellanki Anandapuram Visakhapatnam
184. 75 Peddipalem Anandapuram Visakhapatnam
185. 42 Tatituru Bheemunipatnam Visakhapatnam
186. 44 Singanabanda Bheemunipatnam Visakhapatnam
187. 53 Tallavalasa Bheemunipatnam Visakhapatnam
188. 77 Kottavalasa Bheemunipatnam Visakhapatnam
189. 76 Jayantivari Agraharam Bheemunipatnam Visakhapatnam
190. 79 Ramajogi Agraharam Bheemunipatnam Visakhapatnam
191. 82 Nidigattu Bheemunipatnam Visakhapatnam
192. 83 Kapuluppada Bheemunipatnam Visakhapatnam
193. 81 Chapaluppada Bheemunipatnam Visakhapatnam
194. 80 Nerallavalasa Bheemunipatnam Visakhapatnam
195. 23 Narayanarajupeta Bheemunipatnam Visakhapatnam
196. 22 Dakamarri Bheemunipatnam Visakhapatnam
197. 44 Tagarapuvalasa Bheemunipatnam Visakhapatnam
198. 43 Nagarapalem Bheemunipatnam Visakhapatnam
199. 46 Chittivalasa Bheemunipatnam Visakhapatnam
200. 50 Mulakudu Bheemunipatnam Visakhapatnam
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200A. 51 Kummaripalem Bheemunipatnam Visakhapatnam
200B. 52 Kummaripalem Bheemunipatnam Visakhapatnam

(Valanandabhoomulu) Bheemunipatnam Visakhapatnam
200C 45 Sangivalasa Bheemunipatnam Visakhapatnam
201. 15 Bodamettapalem Bheemunipatnam Visakhapatnam
202. Bheemunipatnam Town Bheemunipatnam Visakhapatnam
203. 79 Rayapurajupeta Kothavalasa Vizianagaram
204. 11 Veerabhadrapuram Kothavalasa Vizianagaram
205. 80 Nemmalapalem Kothavalasa Vizianagaram
206. 83 Sundarayyapeta Kothavalasa Vizianagaram
207. 85 Chepuruvalasa Kothavalasa Vizianagaram
208. 90 Mindivalasa Kothavalasa Vizianagaram

Ramachandrapuram Kothavalasa Vizianagaram
209. 89 Mangalapalem Kothavalasa Vizianagaram
210. 91 Gulivindada Kothavalasa Vizianagaram
211. 92 Ganisettipalem Kothavalasa Vizianagaram
212. 93 Denderu Kothavalasa Vizianagaram
213. 88 Chintalapalem Kothavalasa Vizianagaram
214. 78 Datti Kothavalasa Vizianagaram
215. 77 Bhalighattam Kothavalasa Vizianagaram
216. 76 Ardhanapalem Kothavalasa Vizianagaram
217. 87 Relli Kothavalasa Vizianagaram
218. 86 Kottavalasa Kothavalasa Vizianagaram
219. 81 Tummikapalli Kothavalasa Vizianagaram
220. 94 Santhapalem Kothavalasa Vizianagaram
221. 70 Chelavuru Vizianagaram Vizianagaram
222. 67 Vanithadi Agraharam Vizianagaram Vizianagaram
223. 66 Sarika Vizianagaram Vizianagaram
224. 54 Kanapaka Ayyannapeta Vizianagaram Vizianagaram
225. 55 Kukalameta Lakshmipuram Vizianagaram Vizianagaram
226. 56 Gajularega Vizianagaram Vizianagaram
227. 57 Venugopalapuram Vizianagaram Vizianagaram
228. 59 Haji Sahebpeta Vizianagaram Vizianagaram
229. 58 Jammunarayanapuram Vizianagaram Vizianagaram
230. 68 Dhamapuri Vizianagaram Vizianagaram

62 Duppada Vizianagaram Vizianagaram
232. 60 Vizianagaram IInd Bit Vizianagaram Vizianagaram
232A. 61 Vizianagaram Rural -.
233. Malicherla Vizianagaram Vizianagaram
234. Vizianagaram Town Vizianagaram Vizianagaram
235. 67 Rajupulova Bogapuram Vizianagaram
236. 68 Cherukupalli Bogapuram Vizianagaram
237. 69 Gudivada Bogapuram Vizianagaram
238. 66 Modavalasa Denkada Vizianagaram
239. 24 Chintalavalasa Denkada Vizianagaram
240. 58. Jonnada Denkada Vizianagaram
241. 57 Boddavalasa Denkada Vizianagaram
242. 1 Ayinada Padmanabham Vizianagaram
243. 9 Bapiraju Tallavalasa Padmanabham Vizianagaram
244. 67 Nellimarla Nellimarla Vizianagaram
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B). Villages in Vicinity Area.
S.Nos. Census Location

No. 1981
Name of the village Name of the Mandal Name of the District

1. 15 Timmapuram Padmanabham Visakhapatnam
2. 16 Gandhavaram Padmanabham Visakhapatnam
3. 25 Kovvada Padmanabham Visakhapatnam
4. 24 Penta Padmanabham Visakhapatnam
5. 17 Viziarampuram Agraharam Padmanabham Visakhapatnam
6. 23 Ananthavaram Padmanabham Visakhapatnam
7. 18 Maddi Padmanabham Visakhapatnam
8. 14 Bhandevpuram Padmanabham Visakhapatnam
9. 2 Chinnapuram Padmanabham Visakhapatnam
10. 3 Nerallavalasa Padmanabham Visakhapatnam
11. 4 Tunivalasa Agraharam Padmanabham Visakhapatnam
12. 7 Buddivalasa Agraharam Padmanabham Visakhapatnam
13. 8 Buddivalasa Padmanabham Visakhapatnam
14. 6 Narasapuram Agraharam Padmanabham Visakhapatnam
15. 11 Janakidevipuram Padmanabham Visakhapatnam
16. 5 Potnuru Padmanabham Visakhapatnam
17. 12 Reddipalli Agraharam Padmanabham Visakhapatnam
18. 10 Korada Padmanabham Visakhapatnam
19. 13 Padmanabham Padmanabham Visakhapatnam
20. 19 Krishnapuram Padmanabham Visakhapatnam
21. 20 Venkatapuram Padmanabham Visakhapatnam
22. 22 Pandrangi Padmanabham Visakhapatnam
23. 21 Revidi Padmanabham Visakhapatnam
24. 4 Pekeru Anandapuram Visakhapatnam
25. 3 Siralapalem Anandapuram Visakhapatnam
26. 2 Mukundapuram Anandapuram Visakhapatnam
27. 1 Boni Anandapuram Visakhapatnam
28. 8 Kusuluvada Anandapuram Visakhapatnam
29. 65 Korukonda Vizianagaram Vizianagaram
30. 76 Attada Jami Vizianagaram
31. 74 Somayajulapalem Jami Vizianagaram
32. 77 Kumaram agraharam Jami Vizianagaram
33. 78 Mokhasa Kottavalasa Jami Vizianagaram
34. 79 Bheemsingi Jami Vizianagaram
35. 75 Annamarajupeta Jami Vizianagaram
36. 80 Lottapalli Jami Vizianagaram
37. 82 Gadikommu Jami Vizianagaram
38. 81 G. Singavaram Jami Vizianagaram
39. 87 Alamanda Jami Vizianagaram
40. 86 Sirikipalem Jami Vizianagaram
41. 72 Chinaraopalli Kottavalasa Vizianagaram
42. 73 Pedaraopalli Kottavalasa Vizianagaram
43. 74 Katakapalli Kottavalasa Vizianagaram
44. 76 Kantakapalli Kottavalasa Vizianagaram
45. 70 Chinnipalem Kottavalasa Vizianagaram
46. 69 Uttarapalli Kottavalasa Vizianagaram
47. 80 Nidigattu Kottavalasa Vizianagaram
48. Majjivalasa Bheemunipatnam Visakhapatnam
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